| TEM NO. 50 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR, RAJESH KUVAR GCOEL
Petition(s) for Special Leave to Appeal (C No(s). 24929/2016
STATE OF UP THR. SECY. | RRI GATION & ORS. Petitioner(s)
VERSUS
BENI MADHAV PANDEY & ANOTHER Respondent (s)
(with appln. (s) for exenption fromfiling OT. and interimrelief
and office report)
W TH
SLP(C) No. 24941/2016
(WTH APPLN. (S) FOR exenption fromfiling OT.)
SLP(C) No. 25054/2016
(Wth WTH APPLN. (S) FOR exemption fromfiling OT. and Interim
Relief and Ofice Report)
SLP(C) No. 25059/2016
(Wth WTH APPLN. (S) FOR exemption fromfiling OT. and Interim
Relief and Ofice Report)
Date : 28/04/2017 This petition was called on for hearing today.
For Petitioner(s)
Ms. Shalini Kumar, Adv.
M. Ardhendunmaul i Kumar Prasad, Adv.

For Respondent (s)
M. Shekhar Kumar, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
SLP(C) No. 24929/2016
Qpportunity to respondent No.1 to file counter affidavit
has al ready been decli ned.
Last and final opportunity is granted to the Ld. Counsel

for t he petitioner for t aki ng fresh st eps for service

r espondent No. 2 wi thin t wo weeks. Noti ce t hereafter
i ssued.

Item No. 50 -2-
SLP(C) No. 25054/2016

Sol e r espondent has been served but no one has put

appear ance.
SLP(C) No. 24941 and 25059/ 2016
The Ld. Counsel for t he petitioner to t ake fresh

for service of t he sol e r espondent wi t hin t wo weeks,

opportunity. Notice thereafter be issued.
Li st again on 11.7.2017.

(RAJESH KUVAR GOEL)
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